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HIGH COURT FOR THE STATE OF TELA,NGANA :: AT HYDERABAD 

****ll-

ROC N0.937 /50/2018 Date: H .03.2019 

CIRCULAR No.2/2019 

Sub: High Court for the State of Telangana - Subordinate Court 
premises to be environment friendly and plastic free -
Hon'ble the Chief Justice declared the premises of all the 
Subordinate Courts as Plastic Free zones with effect from 
01.04.2019 - Certain instructions issued. 

Ref: G.O.Ms.No.79, Environment, Forests, Science & Technology 
(For.III) Department, dated 30.12.2016. 

***** 

Commemorating the Gandhi Jayanthi, the Hon'ble the Chief Justice, 

High Court for the State of Telangana has made suggestions for making the 

High Coµrt: pr�mises plastic free,· and the Registry accordingly, placed an office 

note bef9re the Hon'ble the Chief Justice, and His Lordship has declared the 

High Court premises as plastic-free zone w.e.f. 30.01.2019. 

F,i.u"ther, the Hon'ble the Chief Justice is also pleased to directing for 

declarin� fhe premises of all the Subordinate Courts in the State of Telangana as 

plastic free zones with effect from 01.04.2019. 

Th.e.refore, the following directions are issued to all the Unit Heads as 

hereunder: 

1) To request the President of the Bar Association concerned, to enlighten the
Advocate paternity and also to instruct their clerks and clientele with regard
to agverse effect of usage of plastic on the environment and to make the
pre01ises of the Court plastic free by not bringing any plastic material like
sin9lr 4s� plastic bottles, bags etc.

2) To djsplay caution boards at all prominent places in the premises of the
Subqrdinate Courts that the premises of the Subordinate Courts are plastic
free ione.

3) To instruct the Security personnel manning the entry gates to check all the
entrants into the Court premises and to prevent carrying plastic material like
singl� use plastic bottles, covers, bags etc.,

4) To ir,struct the Managements of Canteens in the Court premises that they
shall not use any plastic material in running such canteens.

5) To place a message in the District Court's website that the premises of all
the ,courts in the District are declared as plastic free zones and ·carrying
plastic material like single use plastic bottles, covers, bags etc., will not be
allowed into the Court premises.

6) To is.sue instructions to all the Officers and Staff Members not to bring any
plastjc material into the Court premises with effect from 01.04.2019.
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7) To dep�te;an officer to inspect the Court premises daily, as to whether the
directiO!lS of the Hon'ble the Chief Justice are implemented ,and report to
the prl. District & Sessions Judge/ Senior Presiding Officer subject to the
G.O." referred above.
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All the Unit Heads are further directed to communicate this circular to all 

the Presiding Officers of the Courts functioning under their control to comply the 

directions and make the Court premises plastic free. 

The above instructions should be scrupulously followed. 
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To 

1. All the Unit Heads in the State of Telangana.
2. The Registrar (Administration), High Court for the State of ,elangana,

Hyderabad.
3. The Section Officer, E. Section, High Court for the State of Telangana,

Hyderabad.

_.__ 
J-.-


